
CENTRAL ADMINISTRATIVE TRIBUNAL

JABALPUR BENCH, JABALPUR

RA.27/2004 in-jt.A. 16/2000

Jabalpur, this the 2nd day of June 2004.

Kendriya Vidyalaya Sangathan
through Commissioner,
18, Institutional Area,
Shahid Jeet Singh Marg,
New Delhi.

2. Assistant Commissioner,
Kendriya Vidyalaya Sangathan,
Jabalpur Region, G.C.F. Estate,
Jabalpur, M.P.

3. Chairman Kendriya Vidyalaya
Sangathan, 18, Instiitutional Area,
Shahid Jeet Singh Marg,
New Delhi. ...Applicants in RA.

versus

B.P. Sharma S/o Late J.P. Sharma,
R/o Nigam Gali Nai Basti,
Katni District,
Jabalpur (M.P.) ...Respondent in R.A.

order (in circulation)

By Mr. G. Shanthappa, Judicial Member.

This review application has been filed by the

respondents in the T.A. to review the order passed

by this Tribunal on 4.2.2004 in T.A.16/2000. While

deciding the T.A.^ this Tribunal has considered the

pleadings and documents on record and the

submissions made by the learned counsel for either

side. When the impugned order is a reasoned and

considered order, the additional document placed

along with the RA as Annexure R2 cannot be

considered in the Review Application.
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2- Further, in the present RA, no oierioal/^

typographical error or arithmetical mistake

been pointed out by the applicant. it is settled

legal position that the review proceedings are to

be strictly confined to the ambit and scope of

Order 47 Rule 1 of cpr TmLPC. In exercise of the

jurisdiction under Order 47 Rule 1 CPC, it is not
permissible for an erroneous decision to be reheard
and corrected. a review petition, it must be

remembered has a limited purpose and cannot be

allowed to be an appeal in disguise (See-Parsion
Devi Vs. Sumitri Devi and Order, JT 1997 (8) sc 48o).

3. In view of the foregoing, „e do not find any
merit in this RA and is accordingly rejected on the

circulation stage itself.

(G// SHANTHAPPA)
memberrj)
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(M.P. SINGH)
VICE CHAIRMAN
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